
05.09.2013                      J - 1      FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]
 

COURT NO.     
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V. KAMESWAR RAO

1. W.P.(C) 936/2005 ANIL KUMAR JAIN G.D. GUPTA
Vs. UOI K.R. SACHDEVA

V.S.R. KRISHNA

COURT NO.33 
(DIVISION BENCH-7)
[BENCH "A"]
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN
HON'BLE MR. JUSTICE V.P. VAISH

AT 10.30 A.M
1. CRL.A 98/2009 RAKESH KUMAR PAWAN BAHL

Vs. STATE (NCT OF DELHI) SANJAY LAO

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

  
AT 2.15 P.M
1. CRL.A 398/2003 KISHAN KUMAR & ORS RAMBIR SINGH

Vs. THE STATE (GOVT. OF LOVKESH SAWHNEY
NCT OF DELHI)

COURT NO. 27  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MS. JUSTICE SUNITA GUPTA

   
AT 2.15 P.M
1. CRL.A 588/2012 WASIM PAHARI ANITA ABRAHAM

Vs. STATE FIZANI HUSAIN

    HIGH COURT OF DELHI                            
    4TH SEPTEMBER, 2013                             REGISTRAR (LISTING)



05.09.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

  COURT NO. 21    (OS-E)   
                      HON'BLE MS.  JUSTICE MUKTA GUPTA

 AT 10.30 A.M.

40. I.A. 2151/2013            VIJENDRA KUMAR               TARIQUE SIDDIQUI           
    In CS(OS) 2161/2011       Vs. SHAILENDER KAPOOR        RAKSHAN AHMED, ADITYA 

GAUR, ANJU LAL 
    

                        COURT NO.19  (OS-C)
                 HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M

34. I.A. 16579/2011           M/S KBM GEMS AND JEWELLERS   RAJSHEKHAR RAO,           
    In CS(OS) 2228/2011       PVT LTD                      R.V.ASSOCIATES    
                              Vs. PNB                      RAJINDER WALI 

35. I.A. 8220/2013            VIVEK GARG                   H.C MITTAL,RUPESH KUMAR,      
    In CS(OS) 933/2013        Vs. Y.C KURELE               KAMESHWAR MISHRA,

NIKITA BHARGAVA,
H.L. TIKU, SWATI GUPTA 
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